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Sh. Anil Kumar PCS, for the petitioner. Advocate, Sh. Krishna Dev Vyas, CGSC
for the ROC, Kanpur. Argument in respect of the present petition are heard. The
petitioner company is advised to file a better affidavit, clarifying that it is not falling

within the purview of a Shell Company.

A copy of such affidavit may be forwarded to the Central Govt. Standing

Counsel. The matter will be heard thereafter on its merit.

The matter to be listed on 10" January, 2018. e )
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